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, Eiats of Decisions27.9.95.
2208/94

i, Shri Gang a Ran,
s/o Shri Kaley,

Hx.Casual Labour under

Inspector of Works,
Gajraula
r/o 1721, Tikona Park,
Gandhi Nagar,
m Ihi

And 8 others

2 VQ.A.MO.2210/94

1, Kaniya s/o Mangal,
Hx.Casual Labour,
Under ^rmanent Way Inspector,
Northern Railway, Hapur,
R/o Gali No,7, House Mo/624,
6®elagjpur, Dtelhi/

And 4 others/

3) O.A.NO.2212/94

1. Shri Akhtjr ,
s/o Shri Mgseet,

Casual Labour,
Under Iferraanent Way Inspector,
Northern Railway, -
Hapur,
r/o H,No/425, Gali ffeershah,
Turakman Gate
Delhi/

And 5 others

4 )iQ.A.No ^2247/94

1, Shri Vijay Ram Singh
s/o Chhajju Singh,
Hx,Casual Labour uryler

fbrraanent Way Inspector,
Northern Railway,
Amroha,
presently working as
Casual Labour on
Construction site
with Mother Diary Hmployees,
C(J|S Plot No.6,
Sector 5,
Dwarka Phase-i^New Delhi/

And 5 ethers ,
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5) Q.A.N0.224Q/Q4

Shri Jarif
s/o waheed,
Sx-Casual Labour,.
Under Inspector of works.
Northern Railway ,
Hapur,
R/o 7, Staff quarters Jamia Millia,
Jamia Nagar,
N®w De Ihi

And 2 others.

6) Q.A.No.^ 225n/Q4

Shri Chhotey Lai,
s/o Shri Ram Prasad
Hx.Casual Labour under
permanent Way Inspector,
Northern Railway, Hapur,
Presently working at
Construction site of

Ganga TreveniCGHS, Plot
Noj29/l, Sector 9, Rohni, E^lhi.

N

And 6 others,

7) Q«S.No.-^9/q5

Shri Lakhan Singh,
s/o Shri Phool Singh,
ExICasual Labour under

inspector of Works/
Gajrola, Northern Railway,
Working as Labourer at

IEHAL teo-£^srative Croup Housing
Society, Plot No.Mln
Pappankalan Dwarka Phase-i,
New Delhi!

And an other

8)0.A.No!3l3/q5

Shri Harkesh
s/0 Shri Nathoo,
Ex.Casual Labour
Under Inspector of Works,
Northern Railway,
Gajrauli,
Presently working at
Plot No.24, Nav Sangam Group,

athn^UeXhr^ ,3ector.i3,
^vocate Shri s , 3^
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1, Union of India through

(^neral Manager,
Mort hern Ra i 1way,
Baroda House

Delhi,

2, Divisional Railway ^^^anager
Northern Railway,
Moradabad,

3, Assistant Enqir^er,Assistant Unqinee;
Northern Railway,
Uapur.'

By Advocate, Shri H.K.Gangwani,

HK'B,£ MR. S.R.AD'IGE, MEMBER (A),
HCN'BIE DR, A.veDAVALLI, xMEMffiR(j|

(affieRYcRALi

ay Hon^ble Mr. Si^ yAdjqe. MEMRER (aI.

As these ms involve common questions of law and
fact, they are disposed of by this common judcjnent,

2, After hearing Shri S.K.Sawhney for the applicants
and Shri H.K.Gangwani for the respondents, find
that this Case is fully covered by our judgment
dated 27.9.95 in O.A.No^529/94 Kaiuwa g. others Vs,^
UOI and connected cases. These CAs are also

fh<disposed of in terms of^said judgment. No costs.

»Respondents,

sV.,
yZ. U f

( QB. A,\£aAVALLI ) /'a < inAs?
leMBERij) <

/ug/


